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MADHYA PRADESH ACT
No. 1 or 2023

THE MADHYA PRADESH LAND REVENUE CODE (SECOND AMENDMENT) ACT, 2022

[Reccived the assent of the Governor on the 23rd January, 2023; assent first published in the “Madhya Pradesh
Gazette (Extra-ordinary)”, dated the 24th January, 2023.]

An Act further to amend the Madhya Pradesh Land Revenue Code, 1959.

Be it enacted by the Madhya Pradesh Legislature in the Seventy-third year of the Republic
of India as follows :—

Short title, 1. This Act may be called the Madhya Pradesh Land Revenue Code (Second Amendment) Act,
2022.

Amendinent of 2 In Section 129 of the Madhya Pradesh Land Revenue Code, 1959 (No. 20 of 1959). in

Scction 129. sub-section (1), sub-section (2) and sub-section (3), after the words “Revenue Inspector”, the words

“or Patwari” shall be inserted.
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